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ha re ea edly stres ed the need for an 
immediate u pension of all te ts of nuc car 
weapons Pending the nelusion of a treaty 
banning such test completely. Prime 
MiniSter Indira G ndhi's meS age to the 
Second p ,cial Se sion of the UN General 
As mbly devoted to d l armament (SSOD~II) 
held in N w York in June-Ju]y 1982 has 
reiterated thi po ition, India intends to 
continue to vig rously pre this position 
of principle at all relevant international 
deliberatives and negotiating forums on 
disarmament, so that the world publ ic 
opin ion can be effectively mobilized for the 
prohib ition and total stoppage of all nuclear 
weapon tests. 
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Jncrea In Compensation mone1 and 
oth r benefJt to Accepto of SteriU too 

,'6124. SHRI BALKRISHNA WASNI I 
KUMARI PUSHPA D VI SINGH: 

Will the Minister of HEALTH AND PAM-
IL Y WELFARE be p leased to sta e : 

(a) whether it is a fact that tho Centre 
has increased the compensation money and 
other benefits payable to individual acceptors 
of sterilisation ; 

(b) if so, full details thereof; 

(c) whether the Centre has directed to 
all States/Vnio') Territories to increase the 
compensation money and other benefits to 
the acceptors of sterilisation; 

(d) if so. details thereof; and 

(e) to what extent these 4'acilities will be 
helpful in the implementation of family 
welfare proaramme speedily? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF HEALTH AND WEL-
FARE: (SHRIMATI MOHSINA KIDWAI) J 
(a) Yes. 

(b) The deciSions taken in regard to 
incentives for Family Welfare was annouced 
by the Union Minister of Health and Fam-
ily Welfare in both the House of Parlia-
ment on 25.2.l98~. 

The details thereof arc aivon in the statement 
attached. 

(c) and (d) All the State. and Union 
Territories have been informed of the deci. 
sions taken. The incr aSCd amount of compen-
sation money payable to individual accptora 
of terilisation and TUD would be effective 
from 25th February 1983 and the State. ha 
been advised accordin Jy. 

(e) These measures hav~ been t ken to 
further accelerate the pace of the Family 
Welfare Programme and with a view to faci-
litate achievement of the ultim t objectiv ot 
reducing infant mortality rate to below 60, 
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crude death rate of 9.0, crude birth rate of 
21.0 pe~ thousa d and eft ctive coupl pro-
tection p rcentage of 60 by 2000 A .D. 

StatemeDt 

In order to further accelerate the plce 
of the Programme, Government has taken a 
number of important decisions. The mlin 
tru t of these decisions is to increase the 
community participatlOn, provide incentive 
to jndividual acceptors and State Govern-
ments, increare the out-reach of services 'in 
urban slum and conge ted area, intensify 
educational effort through mass media and 
inter-personal communication and give grea-
ter recogni tion to accptorS of termin 1 meth-
ods of FamilY Plann ing with two children. 
TheSe are mainly :-

(i) Monetary rewards in the form of 
community assets will be given to 
Olganised and identiffahle groups 
actively engaged in the implemen-
tation of the Family Welfare Pro-
gramme. 

(ii) Cash awards will be given to the 
best performing States. For this 
purpose, States will be grouped 
into three catagories on the basis of 
existing levels of couple protection. 
In each group . two prizes will be 
g iven First Rs.2.S crores and 2nd 
prize Rs. 1.00 crore. The prize 
money is to be utilised for the pro-
motion of the Family Welfare Pro-
gramme and augmentation of Pri-
mary Health Care Services. 

(iii) A more intensive implem~ntation 
of the programme will be taken up 
in the organi ed sector by introdu-
cjng a scheme of incentives for in-
dustrial labour groups. 

(iv) Innovative publicity in selected 
ar a on campaign basis will be 
organiSed, This will be suitably 
devetailed with services and 
supp' :es. 

(v) With a v:ew to revamp :ng the or-
ganisational and service delivery 

out-reach system for F roily Plann-
ing and MeH, health po ts c n j -
ing of nur e midwives and h alth 
workers will be e tabli hed in 
urban slums and c ngested ar,!as. 

(vi) A scheme of i u~ of "Green Cards' 
to individ u~l ac eptor of terminal 
method after two chi ldren w'U be 
intr duced as a mark of r cogni-
t ion and pr ortty atlenqon , Thi 
Card will enab Ie the acc p .ors to 
be ace rded p 'efer ntial treatment 
in scheme wh re such preferen-
tial treatment is fea ible. 

(vii) State will be req ue ted to g ive to 
acceptors of sterili ation, 5 State 
lottery t ickets f0f the n..:xt draw. 

(viii) Co:np ~n"a ion money payable to 
ind ;vidual accp orS of sterilisation 
will be increas d by Rs. 30/- raj ing 
it from the pre nt level of RS.70/ .. 
to Rs.100/ ~. 

(ix) The amount plyable to the accep-
torS of IUDS will be in reased 
from Rs.6/- to Rs. 9/-. 
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